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IN TH^ C^LTKAL AL; Ills'!.,A IVE TRlEUx AL, ALI AFI/£AL ri:::Gi

CI*%,CUIT Eil.CH ; lUCKKC:* .

Registration C .A .KC .259 of 1990 (L)

Krishna Svgaroop . . . .  Applicpnt

V s  .

Union of India & Others . . . .  Respondents.

Hon'ble >'r.Jurtice U.C .Srivcstava# V .C .

Hon*ble I'r. A .B . Gorthi, :':errher(A)

(By H on .” r. Justice U .C .Srivastava, V .C ,)

T^e applicant who is holding the post of

Telephone Inspector Since 19.11 .1974 v?as selected for

the post of Junior Engineer Telephone/Junior Telephone

Officer against the quota for Ex-servicemen in  the year 

1979 .But he feas not yet been sent for requisite train­

ing, though reSi^cndentBo.3 who was also selected 

alorgwith a^p3ic?nt has been ^^rorroted and posted as 

Junior Telephone Officer, and the petitioner has not 

been sent for training and  he did not get his due 

proiTiotion. Agrin in the year 1981 a selection for 

prorrotion to the said post was held and 9 Telephone 

Inspectors were selected for prarotion to the post of 

Junior Engineer IT)/Junior Telephone Officer after 

requisite train ing . Sirrilerly the select Jen was held

in different years 1979, 1990 and 1981, end the resuli

of the same were published in the year 1983. The

applicant was selected in the year 1979 far the raid

po rt . In the yepr 1^83 the appli ?nt was offered 

a teirporary post of Jxinior Engineer (U) in the U ,P . 

Circle on the ten s and corditions /.Snureratec in tl 

appointirert letter, a copy of the said is annexed tj 

the â- Jicption . One of the tenr.s of the appointrrcJ
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was that before appointment the candidate will have to 

deposit security of Rs.500/- . The applicant had deposited 

the said security of Rs.500/- on 2 6 .9 .1 9 8 3 . Even ^

^  Ijaough—he was not prrmotee to the post of Junior Engineer/
r

Junior Telephone O fficer . Thereafter the applicA-nt made 

representations after representation txit no response was 

given to him from the Departrr rnt . He fina^ ly approached 

^  this Tribunal orayirg that the respondents be directed to

send him for training for the post of Jijrjor Engineer/

Jurior Telephone Officer and thereafter promote/f him to ^ 

the ssid p o st .

2 . The resj^ondents in th^ix Connter Affidavit stated

^ that an offer was sent to the a., licant in theyear 1983

■with specific terms end condition that applicant was 

required to furnish Health Certificrte from Chief 

x'ledical Officer and security deposit of R s .5 0 0 /. The 

applicant however, deposited the security n'oney but he 

failed to sucir it the Health Certificate, which he 

sub' it ted on 1987 . Thereafter, General .Manager, Telecorr,

'  Training Cent re, Jabalpur was asked for allotment of seats

for the trairirg of candidates recruited agairst the said 

vacancies of 1979. The matter v;as referred to the 

DepartTent of Telecom,Kew Eelhi on I ay, 2nd, 1988 for 

approvel, but the Departrent of Telecom,New De]hi did not 

accept the raid proposal, keeping in view the unusual 

administratis e problors of seniority which may arise 

after training of these candidates.

3 . It  ears that the applicant had fulfilled  all 

formalities before proirotioh, and  once the selection was 

made on r erit is cannot be delayed on^unHSual problem of
j

seniority, 'fe t the respondents did not seni/ him for 

requisite tr^UltSg. the post of Junior Engineer 

Telephone/Junior Telephone Officer and he is
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superseedec^ by his ■'Undors. Accordi rgly we direct 

the rerpordpnts to send the applicant for t-taifting ' "  

for the post of Junior Engineer Telenhone/Ju-’-ior 

Telephone Officer as early as possible and thereafter 

give him pror-tion to the said post in accordance vdth 

lav? vj.i th all conserruenf’al bp^nefdts of arrearp of
I.

s a l a r y .  The app3icefe»*is allowed in  the  abox^e te r ^s  . 

No o r d 'r  as to c o s t s .  . ^

’TerrbervA) Vice-Ch^i r^an .

4th ypverber , 1991 ,Lucknow 

(sph)
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